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Amithumar,

- Sri. M. L, Faswan, Dy, Regnstrar,

The applicant'present in rerson, Defects have bee

removed, Let it'be redgstered and placed before the
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‘on'ble Division Pench for hearlng\on adm1551on, fixing
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(.M, L. Paswan )
. - D%. Registrar

Heard = the"applicant in person,
We have exé@}gﬁd the allegations made in the
O.A. and partlbularly~ alleged reliefs\claimed
in paragreph 8 of the 0.A, Ooviausly, the
" -application 1s extremely vague
to find ouf as to what

and we are not able

ind reliefs the applicént@«uau?/k.’
wants to claim, In the c1rcumstances, the

applicatiion 1s rEJected at the prgllmlnary st
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